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S1. No.  Centre District
5. Male VTC, Rajpipla Narmada
6. Male VTC, Mandvi Surat
7. Male VTC, Songadh Surat
8. Male VTC, Vansada Navsari
9. Male VTC, Kaparda Valsad
10. Male VTC, Dangahwa Dang
11. Female VTC, Chhotaudepur Chhotaudepur
12. Female VTC, Dahod Dahod
13. Female VTC, Andhroka Sabarkantha

Projects sanctioned for tribal welfare

2391. SHRI BHUPENDER YADAV: Will the Minister of TRIBAL AFFAIRS be

pleased to state:

(a) the details of projects sanctioned for tribal welfare in past two years, State/

UT-wise,
(b) the funds allocated and utilized for the projects in this regard, and

(c) the State/UT-wise number of projects alloted to NGOs, if any, and details

of monitoring and evaluation done by Government?

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS
(SHRI JASWANTSINH SUMANBHAI BHABHOR): (a) and (b) The Scheme-wise
details of sanction, funds released and utilized State-wise for the past two years are

given in Statement-I (See below).

(¢) The State-wise details of projects allotted to NGOs under various schemes
are given in Statement-II (See below). The Schemes/programmes are monitored by
the Ministry through holding periodic meetings, field visits whenever necessary,
progress reports and Utilization Certificates, Mandatory annual inspection by District
Authorities, Field inspection by Ministry Officials during tour to States/UTs. In

addition, external evaluation of the projects are also undertaken.
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Statement-1

Scheme-wise of sanction funds rveleased and utilized State-wise for

Tribal Welfare in the past two years

(A) Details of Funds released to State Governments and utilization thereof under
the Programme of SCA to TSP during the last two years i.e. 2014-15 and 2015-16

Sl.  States 2014-15 2015-16
No.

Total Utilization Total Utilization
Release Reported Release Reported

1 2 3 4 5 6

1.  Andhra Pradesh 2937.82 2937.82 3500.00 3500.00
2. Assam 1788.59 1259.52 5844.00 0.00
3. Bihar 403.00 403.00 1368.26 0.00
4. Chhattisgarh 9826.50 9826.50 10809.64 10808.45
5. Goa 0.00 0.00 0.00 0.00
6. Gujarat 10382.74 10375.10 10566.50 8328.56
7. Himachal Pradesh 997.99 997.99 475.00 475.00
8. Jammu and Kashmir 0.00 0.00 2000.00 823.28
9. Jharkhand 9571.11 9571.11 10000.00 10000.00
10. Karnataka 3000.00 3000.00 4370.00 4370.00
11. Kerala 530.00 530.00 357.50 357.50
12. Madhya Pradesh 15274 .22 14653.51 11501.21 8962.17
13.  Maharashtra 11726.18 11726.18 1251491 3043.29
14.  Manipur 1118.00 1118.00 1100.00 1100.00
15.  Odisha 14925.04 14925.04 14728.52 10509.93
16. Rajasthan 8822.04 8822.04 10190.00 7190.00
17. Sikkim 520.25 520.25 353.00 353.00
18.  Tamil Nadu 217.33 217.33 0.00 0.00
19. Telangana 3541.00 3541.00 4000.00 4000.00

20. Tripura 1183.94 1183.94 2400.07 1499.76
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1 2 3 4 5 6
21. Uttarakhand 805.83 0.00 0.00 0.00
22.  Uttar Pradesh 697.79 96.49 905.51 0.00
23.  West Bengal 5730.00 5730.00 6233.00 6226.53
TotaL 103999.37 101434.82  113217.12 81547.47

(B) Details of Funds released to State Governments/UT Administrations/Universities
and utilization thereof under the Scheme of Hostels for ST Girls and Boys during
the last two years ie. 2014-15 and 2015-16

SI. Name of the State/UT/ 2014-15 2015-16
No.  University Funds Utilized ~ Funds  Utilized
Released Released
1 2 3 4 5 6
1. Arunachal Pradesh 0.00 0.00 400.00 UC awaited
2. Chhattisgarh 0.00 0.00 122174 UC awaited
3. Gujarat 0.00 0.00 0.00 0.00
4. Himachal Pradesh 380.47 UC awaited 0.00 0.00
5. Kerala 1949.63 UC awaited 0.00 0.00
6. Madhya Pradesh 1305.00 UC awaited 0.00 0.00
7. Mizoram 0.00 0.00 0.00 0.00
8. Maharashtra 1031.00 UC awaited 0.00 0.00
9. Nagaland 0.00 0.00 1798.45 1002.50%*
10. Rajasthan 0.00 0.00 339397 UC awaited
11.  Sikkim 460.29 UC awaited 0.00 0.00
12. Tamil Nadu 0.00 0.00 0.00 0.00
13. Tripura 1797.62 501.86* 0.00 0.00
14. Banaras Hindu University 30499 UC awaited 0.00 0.00
(BHU), Varanasi
15. Mizoram University 19501 UC awaited 59.73 0.00
16. National Law School of 0.00 0.00 61.94 0.00
India University, Banglore
TotaL 7424.01 501.86  6935.83 1002.50

*Further UC awaited.
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(C) Details of Funds released to State Governments/UT Administrations and
utilization thereof under the scheme of “Establishment of Ashram Schools in Tribal
Sub-Plan” during the last two years ie. 2014-15 and 2015-16

Sl State/UT 2014-15 2015-16
No. Fund Utilized Fund Utilized
released released
1. Andhra Pradesh 0.00 0.00 0.00 0.00
2. Assam 0.00 0.00 0.00 0.00
3. Goa 0.00 0.00 300.00 UC awaited
4. Gujarat 114448 UC awaited 0.00 0.00
5. Madhya Pradesh 1425.00 UC awaited 0.00 0.00
6. Maharashtra 1000.00 UC awaited 0.00 0.00
7. Odisha 0.00 0.00 0.00 0.00
8. Sikkim 0.00 0.00 0.00 0.00
9.  Tripura 954.52 UC awaited 0.00 0.00
TotaL 4524.00 0.00 300.00 0.00

*Further UC Awaited.

(D) Details of Funds released to State Governments/UT Administrations and
utilization thereof under the Scheme of Vocational Training in Tribal Areas during
last two years ie. 2014-15 and 2015-16

Sl.  Name of State/UT 2014-15 2015-16

No. Funds ~ Utilised  Funds  Utilised
Released Released

1. Assam 485.70 485.70 900.00 UC awaited

2. Gujarat 0.00 0.00 605.76  UC awaited

3.  Madhya Pradesh 0.00 0.00 0.00 0.00

4, Mizoram 0.00 0.00 0.00 0.00

TotaL 485.70 485.70 1505.76 0.00
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(E) Details of fund released and Utilization reported under Article 275(1) of
Constitution in past two years (as on 17.03.2017)

(X in lakh)

Sl.  States 2014-15 2015-16
No. Total  Utilization ~ Total  Utilization

Release Reported Release Reported
1 2 3 4 5 6
1. Andhra Pradesh 2139.00 2139.00 5500.00 2471.00
2. Arunachal Pradesh 1880.40 1880.40 3000.80 1200.00
3. Assam 0.00 0.00 0.00 0.00
4. Bihar 586.00 586.00 0.00 0.00
5. Chhattisgarh 10778.00 9958.39 11904 .31 8971.80
6. Delhi 65.00 0.00 0.00 0.00
7. Goa 0.00 0.00 400.00 0.00
8. Gujarat 8592 .45 8592 .45 11680.00 8013.00
9.  Himachal Pradesh 190.99 190.99 523.20 523.20
10.  Jammu and Kashmir 0.00 0.00 2000.00 0.00
11.  Jharkhand 9873.00 9873.00 12202.96 12202.96
12.  Karnataka 4880.40 4880.40 6300.00 6300.00
13. Kerala 748.94 748.94 1085.44 650.00
14. Madhya Pradesh 17321.42 15041.85 14845.15 14845.15
15. Maharashtra 11701.29 11701.29 13374.00 5210.36
16.  Manipur 1600.01 1600.01 1216.00 375.60
17.  Meghalaya 2334.03 1629.03 1507.68 420.00
18. Mizoram 1877.78 1877.78 3617.37 1119.80
19. Nagaland 2067.15 2067.15 5469.34 0.00
20.  Odisha 12728.22 12728.22 15200.00 3436.41
21. Rajasthan 9755.92 9755.92 11000.00 2200.00
22.  Sikkim 370.30 370.30 1250.30 400.30
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1 2 3 4 5 6
23.  Tamil Nadu 639.60 639.60 852.80 0.00
24.  Telangana 3894.40 3894.40 6090.00 6090.00
25.  Tripura 1218.99 1218.99 1600.68 753.62
26.  Uttar Pradesh 743.49 743.49 1514.74 0.00
27.  Uttarakhand 1530.36 491.42 92.02 92.02
28.  West Bengal 5747.00 5747.00 7000.00 5495.90
Granp TotaL 113264.14  108356.02  139226.79 80771.12

(F) Details of funds released to the States/TRIFED under the Scheme ““Institutional

Support for Development and Marketing of Tribal Products/Produce”™

X in lakh)
Sl State 2014-15 2015-16
No. Fund  Utilized  UC Fund  Utilized — UC
released pending  released pending
for for
amount amount

1 2 3 4 5 6 7 8

1. Andhra Pradesh - - - - - -

2. Assam - - - - - -

3. Arunachal Pradesh - - - - -

4. Bihar - - - - - -

5. Chhattisgarh 232.00 - 232.00 - - -

6. Gujarat - - - - - -

7.  Himachal Pradesh - - - - - -

8. Kamataka - - - - - -

9. Kerala 206.77 - 206.77 - - -

10. Madhya Pradesh - - - - - -

11.  Maharashtra - - - - - -

12. Manipur - - - - - -
13.  Meghalaya - - - - - -
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1 2 3 4 5 6 7 8
14.  Odisha 138.30 132.80 5.50 148.13 - 148.13
15. Rajasthan 56.00 56.00 0.00 - - -
16. Tripura 119.93 119.93 0.00 310.98 190.77 120.21
17. West Bengal 356.00 0.00 0.00 - - -

18. Mizoram - - - - -

19. TRIFED 3500.00  3082.00 adjusted  3500.00  3026.00  adjusted
(After (After
adjusting adjusting
unspent unspent
balance of balance of
3 418.37 3 47439
lakh) lakh)

*As funds have been released in the current financial year, the UCs will come only after the funds are
spent (approx. one year after release of grant).

(G) Details of funds released to States/TRIFED under “Mechanism for
marketing of Minor Forest Produce (MFP) through Minimum Support Price (MSP)
and Development of Value Chain for MFP”

(X in crore)

Name of State 2014-15 2015-16
Odisha 8.20 09.91
Gujarat - -
Mabharastra - -
Rajasthan - -
Jharkhand 4.64 18.32

Madhya Pradesh - -

Chhattisgarh 80.16 73.50
Andhra Pradesh - 529
TotaL 93.00 107.02
TRIFED 7.00 10.67

GranDp TotaL 100.00 117.69
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(H) Details of funds released under the scheme of assistance to ‘National/State

Scheduled Tribes Finance and Development Corporations (STFDCs)’

(X in crore)

Year Budget Revised Expenditure
Estimate Estimate NSTFDC STFDCs
2014-15 70.00 70.00 41.00 29.00
2015-16 70.00 63.33 63.11 0.22
Statement-I11

State-wise details of projects allotted to NGOs under various schemes

(A) State-wise details of No. of projects under the Scheme of ‘Grant-in-aid to

Voluntary Organisation working for the Welfare of Scheduled Tribes™ during 2014-15

to 2015-16

SI. Name of State/UT 2014-15 2015-16
No. No. of Project No. of Project
1 2 3 4

1. Andhra Pradesh 2 24

2. Arunachal Pradesh 25 62
3. Assam 12 8

4. Chhattisgarh 8 1

5. Gujarat 23 5

6.  Himachal Pradesh 6 0

7. Jharkhand 48 19

8. Jammu and Kashmir 1 0

9. Karnataka 16 16
10. Kerala 6 7
11. Madhya Pradesh 8 8
12.  Maharashtra 12 2
13.  Manipur 10 7
14. Meghalaya 142 78
15. Mizoram 3 0
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1 2 3 4
16. Nagaland 2 0
17.  Odisha 27 17
18. Rajasthan 3 2
19.  Sikkim 1 2
20. Tamil Nadu 3 1
21. Telangana 1 1
22.  Tripura 1 1
23.  Uttarakhand 8 2
24.  Uttar Pradesh 9 2
25.  West Bengal 40 26
26. Delhi 3 0

TotaL 420 291

(B) State-wise details of No. of Projects under the Central Sector Scheme of
‘Strengthening education among Scheduled Tribe girls in low literacy districts’ during
2014-15 to 2015-16

Sl.  Name of State/UT 2014-15 2015-16
No. No. of Projects No. of Projects
1. Andhra Pradesh 8 44

2. Arunachal Pradesh 1 0

3. Chhattisgarh 1 0

4. Gujarat 40 45

5. Jharkhand 2 1

6. Madhya Pradesh 25 3

7. Maharashtra 2 0

8. Odisha 7 22

9.  Rajasthan 3 0
10. Telangana 14 16

TotaL 103 131
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(C) State-wise details of No. of Projects under the Central Sector Scheme of
‘Development of Particularly Ulnerable Tribal Groups (PVTGs)’ during 2014-15 to
2015-16

S Name of State/UT 2014-15 2015-16
No. No. of Projects No. of Projects
L. Chhattisgarh 3 0
2. Jharkhand 16 5
3. Karnataka 1 1
4. Tamil Nadu 7 7
TotaL 27 13

(D) State-wise details of No. of Projects under the Central Sector Scheme of
‘Vocational Training in Tribal Areas’ during 2014-15 to 2015-16

Sl.  Name of State/UT 2014-15 2015-16
No. No. of Projects No. of Projects
1. Assam 2 0
2. Karnataka 1 0
3. Meghalaya 1 0
4, Nagaland 2 0
TotaL 6 0

Non-release of scholarships to Tribal students
2392. SHRI D. RAJA: Will the Minister of TRIBAL AFFAIRS be pleased to state:

(a) whether it is a fact that many of the adivasi students were compelled to
stop their studies due to non-release of scholarships as demanded by different States;

(b) if so, the State-wise demand for scholarship in schools and colleges for
adivasi students and the released amount in the year 2015-16 and 2016-2017; and

(c) the measures proposed to be taken for the reimbursement of funds for
scholarship on time so that they can continue their study uninterruptedly?

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS
(SHRI JASWANTSINH SUMANBHAI BHABHOR): (a) No, Sir. No such information
has been brought to the notice of Ministry of Tribal Affairs.

(b) The details are given in the Statement (See below).



